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Amalgamation of Bokaro Steel Limited
and Hindustan Steel Limited

460. SHRI SURENDRANATI DWI-
VEDY: Will the Minister of STEEL,
MINES AND METALS be pleased to
state:

(a) whether there is any proposal
to bring the Bokaro Steel Limited and
Hindustan Steel Limited under the ad-
ministrative control of one combined
corporation; and

(b) whether Government consider
that there is large scope for economy
it much of the work of these different
units in regard to supply, construction
and also sales and export is coordi-
nated and done by one agency?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI RAM SEWAK): (a)
ang (b). There is at present no pro-
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posal to bring Bokaro Steel Limited
and Hindustan Steel Limited under
the administrative control of one
combined corporation. Although such
an amalgamation could lead to ‘certain
advantages, it would have several dis-
advantages also.

Manufacture of Barrel

461. SHRI SITARAM KESRI: Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AF-
FAIRS be pleased to refer to the reply
given to Unstarred Question No. 2848
on the 5th March, 1968 and state:

(a) whether uniform and equitable
allocations of steel sheets were made
to al] barrel fabricators pro rata to
their capacities during 1966-67;

(b) if not, reasons thereof;

(c) whether it is a fact that total
allocations of steel sheets given to
barrel fabricators from 1961-62 to
1966-67 were less than 3000 tons per
'month and target rate of needed sup-
ply of 4700 tonnes could not be achiev-
ed due to acute shortage of steel
sheets; and

(d) if so, reasons for undertaking
reassessment of capacities of barrel
fabricators during 1963-64 and giving
effect to the same for purpose of allo-
cation of steel sheets?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED):
(a) and (b). During 1966-67 an emer-
gent situation had arisen in respect ot
the requirements of oil companies for
barrels. To meet this situation the
Iron & Steel Controller had made a
special allotment of steel out of his re-
serves to be allocated to the different
barrel fabricators in consultation with
the Ministry of Petroleum and Chemi-
cals. The Ministry of Petroleum and
Chemicals recommended that allot-
ments against the special quota should
be made in proportion to the orders
already with the different manufac-
turers from oil companies. Some ad-
vance allocation had also to he made
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to certain manufacturers with a view
to avoiding hardship and preventing
the closure of the units. The advance
9llocation as well as allocation made
In consultation with the Ministry of
Petroleum and Chemicals were made
to meet certain emergent gituation
subject to adjustment in future allo-
cations to bring all the fabricators at
par on the basis of assessed capacity.
The Joint Plant Committee has been
advised of the adjustments {o be
made.

(c) The total quantity of steel made
available for the manufaeture of bar-
rels during 1963-64 and 196€-67 was
a little more than 2000 tonnes per
month, being 37,110 tonnes and 36,618
tonnes, respectively. It is g fact that
the target rate of needed supply of
4700 tonnes per month could not be
achieved due to insufficient availabi-
lity of the material from indigenous
sources.

(d) As explained in reply to Lok
Sabha Unstarred Question No. 2848
on the 5th March 1968, the reassess-
ment of capacity was undertaken to
meet the requirements of the petro-
leum indusfry' and other users.

Barrel Manufacturing Units

462, SHRI SITARAM KESRI: Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AF-
FAIRS be pleased to refer to the reply
given to Starred Question No. 1698 on
the 7th May, 1968 and state:

(a) whether it is a fact that the
licehsed capacities of original barrel
fabricators were 45640 tons per snnum
on single shift during 1963-64;

(8) if so, the reasons for not allo-
cating steel sheets to these units to
the extent of their licensed capacities;

(c) whether increasing demand for
barrels could have been met easily by
allocating steel sheets to these units
on two shift basis; and

(d) whether the information -gked
for id parts (b) and (c) of Starred
Question No. 1698 dated the 7th May,





